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  This is an application u/s 13(B) of Hindu Marriage Act, 1955 for 

 dissolution of marriage by decree of divorce by mutual consent.  

In the petition, the petitioners submitted that their marriage was 

 solemnized on 12-05-1999 at Gauhati, Assam in accordance with the 

Hindu  Rites and Rituals and then they were living as husband and wife at 

Tezpur, Assam. Out of their wedlock one son is born to them and he is now 20 

years  old but, he is living separately on his own at Gauhati. They also pleaded 

that  after their marriage, they did not have a peaceful life due to 

incompatibility between them and the parties are living separately since 15-05-

2019 and they have not been able to live together as husband and wife as 

there is absolutely no chance for reconciliation, re-union or co-habitation for 

which they mutually agreed that the marriage should be dissolved and there 

was no such force, threat or coercion on the part of either side in coming to 

such mutual agreement. It is stated that the petitioner No. 1 has no claim from 

the petitioner No. 2 in the form of permanent alimony or monetary relief 

whatsoever. 

  Both parties are present in Court today and they have filed two separate 

 evidence on affidavit stating the same fact as has been pleaded in the petition. 

  Since, this Court is fully convinced that parties have agreed to 

 dissolve their  marriage by mutual consent, there is no need to further waste 

 time at the peril of the petitioners. 

  Accordingly, having been fully satisfied from all respect that decree of 

 divorce by mutual consent has been the ultimate relief sought by the parties 

 without any force, coercion, threat or fraud by either side, the decree of divorce 

 by mutual consent as sought by the parties is hereby granted. 

  Prepare the decree accordingly. 

 

     District Judge 
   Sonitpur, Tezpur 
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